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SOCIETY REGISTRATION IN HARYANA

STEP -1

For New Society
Registration Login To :
DEPARTMENT OF

INDUSTRIES &
COMMERCE,HARYANA

OR

https://haryanaindu
stries.gov.in/msme/
site/login

And click for new
registration for online
services

v [E] Department of Industries & Coi X+

¢ > 0 (si

W teitak
go' 1 legin

E gstid and ped - Go.

Checklist and procedure for Incentive

Firms

Login

B rewsocietylist (VI (@) Client View for TaxC

DEPARTMENT OF INDUSTRIES & COMMERCE _

Online Services

Checklist and procedure for Registration of
Bofler

Checklist and procedure for approval of
Boiler Manufacturer

Schemes

Checklist and procedure for Registration of

Checklist and procedure for Registration of
Societies

Mandatory Annual Returns Filing Under
Socheties Act, 2012

Checklist and procedure for Lubricating
Services

Benefits of Filing of Udyog Aadhar
Memaorandum (LIAM)

W GoodsBiServices T,  [G] Depaimertofindu.. M Inbox {4.221) - geth,

Department of Industries & Commerce

Username / email *

Password*

- New Registration For Online Services

Fas - Frequently Asked Questions




STEP-2: COMPLETE APPLICANT REGISTRATION FOR ONLINE SERVICES

FOR GENERATION OF USER ID & PASSWORD

Applicant Registration for Online Services
/I.) If Group Willing To Apply For \ L s A
Society, Any Person On Behalf Of
Group Can Fill The Applicant s kool
Registration Form For Online
Services For Generation Of User Id 5

& Password .

{(a) Address of Communication ~

2.) Fill Details Of :

Name Of Applicant (1) Country * Other

Address Of Communication Of he ’

Applicant Along With Contact () State ° (##) District

Details & Email Id Along With

Residential Address (which can (tx) E-Mait Address (x) Website

be same)

Attach ldentification Cum :
Address Proof (Adhaar Card, e raniNe fils chosen

Passport, Voter Id, Driving

License) 3. Dacument Attachesd Pan Card Aadhar Card

4) Pan Card/ Aadhaar Card Number * 5) Upload Pan Card/ Aadhaar Card ~

Generate Password For Future

| Choose File | No file chosen

login & Click On Register .

Login Details Will Be Sent To 6) Password * 7) Confirm Password °
Email |d Mentioned In The Form.




STEP-3 APPLY FOR NAME APPROVAL

Applicant Dashboard

Go Back

Welcome to Online Servic

1) Login To Portal Either
Through User Name
Mentioned In Mail Or
Through Email Id &
Password.

On Applicant Dashboard
Click On Registration

DEPARTMENT OF INDUSTRIES & COMMERCE,HARYANA

ST

And Regulations  Of == -
Society.
Under Online Service For veicome I onine service for Society
Society Select Register Crci et o i of | s b =
For The Approval Of crmsi s prcute o s o """"'”'"’""""“"“"“"“""’ .
Name Of A Society Chocht na_ prcedre for anivg pow o A -
E::.:Jis: and procedure for Registration of T P z
;"‘::::::WVOCNWQ\'O' e * = Apply For the b for an Society (uls 9(4)) =
re—————l -

Societies Act, 2012




STEP-4 PROPOSE NAME FOR SOCIETY

FILE FORM1:

APPLICATION FORM FOR

APPROVAL OF NAME

Select The Society
Category Either
Government Controlled Or
Private Controlled.

Fill The Basic Details Of
Minimum 3 Or Maximum 7
Members Details .

Mention Details Such as
Name, DOB, Address ,
Phone No., E-Mail Id,
Occupation Along With
Upload Copy Of Aadhaar
Card Of The Persons One
By One By Adding Others
Through Add List.

Checklist and procedure for Approval of Name of Society:-

1 Name of the service
Designated Officer

Documents to be
request

Mame approval of society
District Registrar

(! h
enclosed with the  \iiress Proof/HOC of the proposed reglstered office of soclety

Fee/ Charges to be paid to get the service 100

Timeline

Procedure

| have read

03 working days after completion of application

1. The application Is submitted online with all the required documents.
2. Online application submitted is checked and verified by concerned District Registrar.
3. If any discrepency is found in the application, the case Is put onhold with intimation to the applicant.

4. The applicant will revert to onhold application and submit the requisite information within 07 days failing which the application will be liable to be

rejected.
5. after completion of online application the final certificate is issued to the applicant.

Step - 1 Online Registration Form

Step - Il Step - lI Step - IV Step - V Step - VI
Pay Downloading Viewing of details Submission Viewing Status of
Application  /Printing, submitted/Form of Application
Fee Signing, filled or Editing in Application Submitted/Download
Scanning of case of any Provisional /Regular
Documents discrepancy Certificate
Form - |

Application Form for Approval of Name
1. Select category of the society

.

1.1 Society category :

k iew list of res words
[3 rmment Controlled = ] Click to view list of reserved word

Lo back
Step - VII
Status of

Application
Submitted.

2.Details of applicants (Minimum 3 members required including the registered member for online

services.)



3. Proposed name of the society 4. Address of the proposed registered office

3.1 Proposed name first * A3 Ndnes
4.2 State © 4.3 District "
3.2 Proposed name second *
Please Select State - Select District =
4.4 City/Town/Village " 4.5 PIN

3.3 Proposed name third*
Please Select City -

4.6 Particulars and results of any application moved to this or any other registrar previcusly for the

3.4 Main objective of the proposed society 3
approval of name *

Promoting Art -

3.5 Other objective of the proposed society * P

5. Details of Authorised Representative

5. Details of Authorised Representative

Select authorised representative :

Fill The Details Of

Enter 3 Proposed Names For
Proposed Registered

The Society & Select The Main

Occupation | State Mobile Number

Objec‘rive From The Below 5.1 Name of representative * Offlce Having proper
Mentioned List & Provide Some
Description Of The Above

Address Proof/NOC

5.2 Address for correspondence *

Select 1 Person Wiling To

5.3 State * 5.4 District * Act As A Authorised
Representative From The

List Of Members Mentioned

Please Select State - Please Select District -

5.5 City/Town/Village * 5.6 PIN

Please Select City -




6. Supporting document
6.1 Document (If Any) [ Choose File | No file chosen Add any supporting

document (if any) & then
save & continue

B e aeiendiid STEP-5 PAYMENT

of St of
Aopication  Awaton
Subenitted
4.1 Amount *[in Rupees] 4] Payment Type *
Treasury Chatisn Payes Profite
¥ & tC v d Purpo of g or Sl C
4.3 Treasury Challan Number * 4.4 Date * 100 /"
oy on it 2 Rs.
PR Y — H d f
Departments 1= Secwn i 08 B Pstorrtead i 111 One Gares s Sarvies =] ea o

4.3 Treasury chailan receipt * Crooss e 1O file selectod

Owner/ applicant have to depotit the government fee in the government Lreasury under the Head
(1475-Other General Economic Services) and submit the detalls & upload the copy of challan .

= | ‘ Account
: ‘ 1475- 51-
200-99-51




STEP-6 UPLOAD THE DOCUMENTS

Please upload a duly signed form 1
(available for download) along with the
proceeding of constituting the society

by all the members & all the other

required documents.

Then save & exit & let the
authority verify the details.

Track the status of

the name approval
under view all
application on home

Department of Industries & Commerce, Haryana

Form-i-&
“Approval of Name®
(See sub-nse (2) of nue 3)

OM PARKASH
PANIEAT- 132103

Memo Number Datea : 10-Jan-2023
Subject - Approval of name for the proposed Soclsty
Dear Sir,

KIngly refer 1o your application dated 05-Jan-2023 %or approval of name of your proposed socikety. Having examinad the same, |
am pleased to Inform you that the ‘olowing name has been approved against your application, namely -

I RESICENTIAL WELFARE ASGOCIATION

2. This approval shall remain vaid for 3 period of 180 cays from the date of issue of this letter, whersafier the same shal bpse

3. Accoraingly. you May ke RITher Necassary steps for e registration of e Sociely within
of iSs0e OF This letter,

IsSUIng Authory
District Registrar,
Panipat. Haryana




